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HOM'BLE SH. KULDIP SIMGH. MEMBER (J)
Sh. Pritpal Singh

%/o Sh. Ram Swarocop Singh,
c/0 &h. B.L.Dhingra,

Pedd, Dpposite Jain Mandir,
vijai Uttam Magar. Delhi.
(By advocate: Sh. K.K.Patel)
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India through
The General Manager
Northern Rallway,
Barods House,
New Delni-110001.
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Z. Divizion Rallway Manager
Northern Railway,
Moradabad Division.
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By Sh. Kuldip Singh, Member (I3
Counsel for applicant sesks permission to
08 with a liberty to file a fresh 0A. The 04 iz
withdramwn.
Z. Registry is directed to return the
applicant.
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the 28th day of September.
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